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“ Lucknc, this the 7T the day of liwrch 2001,
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son of sri. larayan Lal, res’icent of,
IV/110 2clerns Culorny Dechored,

Aliganj, Luckno:..

By advocate Shii, ilel’y Jaisual.

Versus,

Unicn of India,

Secretrry of Government of Indig,
Dinistry of Welc-Co—unicacicn,
Jew Delhi,

2.,Jirector wseneral,

Tels Ccorunications,

tnion OO Inddia, Senchou Dhoran

“

HMew Jcind,

3, lssigtant Directos Cznernl (571,
Tele CcrTwmunications,
‘nisdn OI Indla, Sehchar Shaunn,

4, Chiel seneral ! anager,
Izle Ccrunic tion, Ceoo. Clzc
Lugknon,

50 Paztmand Lal, =cod Mouis 27 2.

son 7 Late Phoolan Lo,
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2, 0,A,342/91

Rajondra Xumar Singh, arcd about 3¢ ycars,
soen of Shri, Anad Bahadur Singh, rusi~'ant,
of .lo1,Ge 171/ Phase-1, Dilkait iai, L.D.A&,,

Colony, Lucknoy,.

(By Advocate<iong iIr:zs aﬁt}
Varsds,

Unior O Incia, tirrough thoe Sceet~ry to,

Government of India, inistry 6 Teleccmunicati n,

<

sak shagan, Mew Salhi,

2, Director General, xlecc mwunication,
Goverrment of India, oak 3havan, Tew Jelhd,

3. Chief Ceneral !‘anager, Tcleccamunication,
VeFo C.lLrcle, Lucknou, '

4, Conerol lanager, X:lecommunication,
CoFe Circle, Lucknoi,

5, 8ri. J.C. 0 @, Aod, .i@Lanacar Zelihune Nigam,
Ltd. ey ..elhi,

oeoe AZ@ponuents,

( By Advocate Shrie A.K, Chaturvadi )

3‘2 Oo?toz"!OO 34“ 3/91 -

K.L. Stivastava, adged ~bout 42 yveare,
son oI s.ri, Babulal Srivastava, ruglc g,
of 551 Cha/189 et W.or., Alz-boch,

Lucinov,

) U t 3 £
cove <¥i.rlicant,

(3y advoc ‘te-tlone.Present,)

versus,

Uniorn Of India, through the Sscret:ry to,
~overnment o: India, llinistry of 2clecormunication,
ek Ihavan, llew Welhi,

2o il ector eneral, T2locoaunic +iza,

sovernment of Indi@, Jak havan, U ol
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3. =hluf eneral anzoer, Jezleccmunicatio,
TelFo Cizcle, Lucknuit,

<o General iManager, “eleccruric~tion,
UaPo Clrecle, Luckroy,

5, 8ri, 2,C, Ojha, A,k, !.ahanagdaz Plelcnhone ligam Ltd,
e eelhd,

tooo &es_pondents .

( By Advocate Sri, AKX, Chaturvedl )

bo 0.170,767/93,

Lt.ag n Seharl Bem@ aged about 55 yecarc,
S/0 Late Sri, KB, Vema /0 2riveni 'anar,
Siteapus load, Lucknow,
Ze BoHe Tullick aced awmut <& years,
S/o0 Late Sri, 2,C, lullick /o Soed Build . ng,
Suacharh lagar, 3arsilly,.

3, Rarcsh Clendra sriryastava ~ced about B rearg,
S/0 8ri. Rachunath D 7=s50d Scivastava,
Rfo 2-:36 avas Vikas Colony, Suraj lard,

Gorakh-ur,
sooc Anslicants,

( Sy Advaecate Sri, Vinsd llumar )

Versus,

Union 07 India ti:rou-th 8~cr=t. r,

Faul

Cciuanicstion, Sanchar Zhavan,

L Selhi,

2o, wirgsctor semaral, leleccomunicatlion,
Sanchzr Bhasran, llew 2aihi,

3o Chicf Gercr” lananer, Jeoleccoriniction,
UoPe Cirzcle, Luclkinui,

sevs Lo O INCS,

3y Advocatae Sri, A.%, Chatuiwvsx i)

2e D.5,710,328/92,

Shrlgu "ath 3 nch oaged abdout 33 years,
son Of 87i. RS, Singh resident of A=2,
-«
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Sector 3% Allga-3d Luciiiew orliing as,
3L, Nose dicrorave Proiuct (C71g. dod.Te Planing,
and Coordination) G/o G.ll, sroject A-2 dector,

'B? Alicanj, Lucknou,

2, achfo ] fusain aged anout 50 years,
son of Late Sri, Zarmrar Husain rogident,

of 11/135 Gralloli lar>urz 208001, «oring,

as 8r. N B, Offg. DeloT, Teleccorrmunication projsct u
undar .ll. Projact A~2 Secor ‘B Aliganj,

Lucinuii,

30 ReD, 0Oibha aged about 5. rears,

son o Sri, randit Gan Ji 0iha rec.cent oOF,
172/87-10 lia :a Laelkuan A-inabad wugkned,
working as 3enior Assistant d£nuingcer planning,
and Coordination 0 G.'l, 2r0’ect Luckncu,
A2 Sector *BY Ali anj, Lucknou,

4o AgVe3, Chauhan aced about 31 yedrs,

son of wate Sri. .8, Chauhan resident

of 152, Vaya Sardari Ilcra Alamarh Ludoiowy,
w1orking as Assist nt wicector 2elecos unication,
OG0 ColeMeTo UoP, Circle, Lucknow,

Je Colie -Shusia aced &out 49 years,

son of Late 8ri, Hurl Charan, resifaont of,
76, Saudacar [iohal Sadar dasar Cants,
Luckrn —ork'nc as Sr, A, Jccestgnce ,

cstingo 5.l Mahanagar, Luckno,

6o Prasidh Marayan aced asout 52 garq,
scon of Sri, Sampatl Presad resident of,
104/2 "wrhal Pura faizay 4 woziar as,
Se=e0. Jelejcaph Falzzbad under C,L,0.070,
Yo, Cluicle llazaratnanj, .ucknal,

76 Sele Agnihotri ugzd sbout 57 vesrs,
son of Late Sri, Balakx R=m A¢ni.o:uri,
resident of C-. Sector-3 Aliconj _ackn.u,

vorkin: 83 8,.,0, Phones !lan@nac=.:, Lucn oo,

8o So¥e upta aged ebout 3C -¢ars,
son of Sri, Ganesh 2ras.d Goota sugldo-c o,

Senlor Assistant £n incor lrvt"l:t'ﬁw L ~irector,

CCleoDoe
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Transrission UVircla Tacoz Luckno,
Loczl A “resss- Szctor 2! 2 & T Coloney,

Ariornj ucknoue
o000 ﬁ\p_/licantso

( By 2Advocate. wono present)
Versus,

The Union of India throuch Szezetary,
Ministry of Telecommunication, Sanghar Bhawan,
New Lelili-l110001,

2, Cheiman, Telecormuricrtions Canmission,
Sanchar Zhavran, Tou 2o 1i=110001.

3, Lircctor Caneral, Jegpartment of,
Telecommunications Sanchas bhaan,
Mer 521hi-11C0001,

0ooe +08) ndents,

( By Advecate Sri, A,%. Chaturvedi.)

60 0,0.10,493/92,

Tyare Lal Singh aced abcot ( yeurs,
S/0 Late S7i, S,B, B5.ndh /o 33 Ieleccn,
Colony, Sector-d, Aliranj, wuckn.iy.

2, Sunder 3ingh aged a2bocut L0 years,
5/0 Late Sri, Suraj kal 2/0 531/82 C,
Bara Chandgonj, Lucknci,

3o Acdhny Shyam Pande aged arout < ( yoesrs,
5/0 8L, Qamanand Pande R/0 11,1.G. 1ub,
Shasgtrinagar, Gorzlkh-ur,

g}

\‘j
W
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J

coon cants,

_,

( By ~dvocate Sri, Vined umar )

versus,

Union O0f Indai throuch Secrstar s,
Communication, Sanchexr Bhoran, wu .. hi,

COH'CC LN 3



2, Director General, Teleccnomunication,

Sanc.e r 3hauan, lleuy oelhi.
3, Chief Ceneral ianager, Peleccrunication,

UoPo Clircle, Lucknow,

co000 Rgsgondentso
( By Advocate Sri, A,%, Chaturvadcl )

7o 0.2.70,.08/93,

rRatan Lal aged about <3 years,
S/o 8ri, Chunni Lal R/o A-226,
Trans Yamuna Colony, Agra,

oooo Ap_)licant.

( By Advocate Sri, Vinod Kumar )

Versus,

Union Of Indi& through Secrztary,
Ccamunication, Sanchar Bhawan,
New Delhi,

2, Director General, Telecc.munigation,
UoP, Circle, Lucknou,

3, Chief General Manager, Teleccmmunication,
UP, Circle, Lucknoil,

ccou Rgspondentso'

{ By Advccate Sri, A.K. Chaturvodl )

89 OQAONOQ 1149_5;_4\_

Mahandra Lal Agraual, aged about 41 yzars,
S5/0 Late Sri, Hazari ®al Agrawal R/0 A-19/31,
Sanjal Apartment Cotton !iill, Chauka Ghat,
Varanasi,

cens Mplicart,

( By 2dvocate Sri, Vinod Kunmor

Versus,
Union of India through Secretary,

centdoesos 7
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Communication, Sanchar Bhawen, llew Delhi,

2, Director General, Teleccawunication UsPe,.,
Circle, Lucknow,

3, Chief General ianager, Teleccmmunicatiocn,
UoPos Circle, iucknow,

oooo Rispondents,

( By advocate Sri, A.,K, Chaturvedi )

9, 0,A.N0,208/94 ,

B,S, Bhandari aged about 48 years,
s/o Late sri, N,S, Bhandari, R/o,
Q.N.6, Telephone Exchange Building,
Chopla, Bareily.

co000 Applicant.,

( By Advocate Sri, Vinod Kumar )
Versus,

Union of India throuhg Secretary,
Communication, Sanchar Bhawan,

2, Director General, Tclecamunication U.?.,
Circle, Lucknow,

3, Chief General ilanager, Telecamunication, U,P.,
Circle, Lucknow,

coce Respondentso
s

( By Advocate Sri. A.K, Chaturvedi )

10, O.A.No,543/94

Prakesh Chandra Rastogi, aged abocut 3¢ ycars,
S/0 Sri. Shiv vayal Prasad Rastogi R/c C-3392,
Rajajipuram, Luckncy,

2, Ram Chandra aged about 49 years, S/o sSri.Binda
Pragsad R/o K 94/3 Pandey Tola, Aliganj, Lucknou,

YY) Applican’cs ®
( By Advocate Sri, Vinod Xumar )
contlooeB
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Versus,

Union Of Indi& through Secretary Communication,
Govt, of India, Sanchar Bhawan, New Delhi,

2, Chairman, Department of Teleccmmunicatica,
Sanchar Bhawan, New Delhi,

3, Chief General Manager, Felezom. UP, Clicle,
Lucknow,

4, General Manager Tleccm., Telephone Jistt. Lucknow,

cooo Respondents,

(By Advocate Sri, A.K. Chaturvedi )

11, 0,AN0,565/94,

Brij Mohan, aged about 48 years,
S/o sri, N, Lal, R/o 4/110 Telecon Colony,
Sector D, Aliganj, Lucknow,

booo Appli.camzo

( By 2dvocate Sri NN, Jaiswal )
versus,

Union of India through Secretary to,
Government of India, !iinistrcy of,
Teleccnmunication, New Belhi,

2, Telecom Cammission through its Chaimman,
New Delhi,

3, Director General, Telecammunicatioms,
Union of India, Sanchar Bhawean,
New Delhi,

4, Assistant Pirector General (STG),
Telecarmunications, Uaion of Indig,
Sanchar Bhawan, New DRDolihd,

5o Chief Genmeral MHanages, Telecammunication,
Uo.Po Circle, Lucknoci,

cooe Respcmdentse

( By Advocate Sri, AKX, Chaturvedi )

contda. 9
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12, 00A.N0,704/9%,

Shashi Bhushan,

aged abocut 34 years,

son of Sri, G.,P, Srivastava,
resident of 19/279,

Sector - 19, Indira Nagax,
Lucknow, presently posted,
as Junior Teleccm Officer,
( ™aX ), Office of

Chief General Managox,
Telecen, U,Po Circle,
Lucknow,

2, Sumeri Lal,

aged about 46 years,

s9n of Sri. Parmeshwar Din,
presently posted as,
J.To0o ( Telegraphs ),
Lucknow,

3, Kashi Nath Ram,
aged about 44 yearn,
son of Sri. Sukhmandan,
Ram, presently posted,
as JoT,0, { Phones ) ,
Ballia, U.F.

4, Prabhat Kumar lisra,
aged about 36 years,

son of Late Sri, Ram,
Krishna Misra,

presently posted as,
JoTe0, ( Bquipment -
Planning ), office of,
General Manager, Telecan,
District - Kanpur,

5, Mahesh Prasad Gupta,
son of Sri. Chandra Pal,
Fresently posted as,
Jo,T.0,, Carrier & Voice,
Frequency Telegraphy,
Maintenance , Luck:row,

6, C.P, Singh,

aged about 34 years,
son of Sri, Indra Pal,
Singh, presently posted,
as J,T,0, (O Door)

contleeoclO
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Kaiser Bagh, Lucknow,

7o, Ram Murti Verma,

aged apbout 3¢ years,

son 6f 8ri rRaj Karan,

Verma, presently posted,

as JoT0.0,, Central Telegraph,
Store ( C,T.S.,) Talkatora,
Lucknow,

8, Onkar Nath Upadhayaya,
aged about 43 years,

son of Sri. Harish Dutt,
Upadhayaya, presently posted
as JoTo0, ( Telegraphs ),
Telephone Exchange,

Rudranur , Nainital,

9, Krishna Gopal,

aged about 34 years,
son of Sri, Ram Kumag,
Geel, presently posted
as J,2,0, ( Bxternal ),
v'est, Muzaffarnagar,

10.Rudal Singh,

aged about 38 years,
son of Sri, Kamta Singh,
presently posted as,
J.T,0,, Acceptance,
Testing ( a&/T),

Lucknow,

11, Hasan Rashid,

aged about 32 years,

son of Sri. liohd, Rasheed,
presently posted as,
JoT60s ( Electrical ),
Raiserbagh, Lucknou,

12, Ram Kishore Pandey,
son of Sri. Ram Anuj Pgndey,
preczently posted as ,

J.T,0, , Microwave laintenance,

raizabad,

contd...L1
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13, Kamta Prasad Siukla,
aged about 33 years,

son of Sri, Ram Lu:ta Shukla,
presently posted as,

JoTs0, ( Cross - Bare
Multiplexing ) Telephone,
Exchange, Meerut,

14, Shambhu Nath Sinha,
aged about 45 years,

son of Late Sir Rama,
Shanker Sinha, presently ,
posted as J,T,U, , Coaxial,
laintenance, Lucknow,

15, Ajai Kumar Garg,

aged about 34 years,

son of Sri, Ishwar Dayal
Garg, presently posted

as Jo.Ts0,, in the office,
of sub Divisional Encineer,
( 8eD,E,) ~ I, Mecrut,

16, Mohd, laeem whan,
aged about 43 years,
son of Late Sri, !iohd.,
Saleem ¥Xhan, Presently,
posted as J,T60, ( Outm
Door), PFarrukhabad,

17, Sunil Kumar i“isra,
sca Of Sri. G.P, Misre,
»resenlly nosted as,
JoTe0, iicrowave,
Haintenance, Lucknow,

18, Achal Kumar Chaturvadi,
aged about 35 years,

son of Sri. ByF, Chaturvadi,i

presently posted as,
JoeT606 ( Phones),
Shastri Kagar, :leerut.

13, Bimal Prasead,

aged about 42 years,
son of Sri. Atar Singh,
presently posted as,
JeTe00, Co-Axial,

Hlaintenance, Muzaf farnagar,

contd; e 12
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20, Prabhat Kumar Shama,
aged abcat 36 years,

scn of Late Sri., Bhairen,
Prasad, presently posted

Group ( C i1 G ), Lucinci

21 lathu Ran,

aged about 35 years,

son of Sri, Jiua Lal,

ral, »resently posted as
J.T,0, CoO=-iAxial leintsznance,
Lucknci,

22, Uyadir Ahmad,

agzd about 46 years,

son of Sri, Gulam Jileni,
precaently nosted cs,
SoleOe , Pulse Cclg,
lodulation { PCi) .,

Jut Joor, Lucknovy,

23, i'athu Sudhan,

aged about 39 ye rs,

son of 8ri, Ka&pil DJeo Ran,
p esantly posted as J.0,0.

( Llectrical) , To¥, 3'a-an,
OZfica of General ..anzriex,

Telecon, Luckncty

24, .amesh Chandra hare,
anel d-cut 3o ycars,

son of Sri, Aam  Banulur,
“Thare, presently nocted as,
JeTo0o , Multi fccaas,
dalio Relay ( MaR),

Falizasbhad,

25, 'ravecen Kumar,

son <f 3ri, Par s Tath,
presently posted as,
TeTeO0s ( Suitching -
instzllation ) Bhepal,
Hdocee , Lalbz h,

Lucinov,

CONtCoveoll
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26, .u.C, Upalhayaya,
aged about 34 yesrs,
son Of Sri, L.P. Unallhcyaya,
presently posted as,
JeTo0s ( Out Door ),
.:@ahanagar, Lucknow,

27, AKX, Srivastava I,

aged about 45 years,

son ol Sri. Jayant KXumar,
Srivastava, presently ,
posted as J. 0,0, { Switching
Installation ) Bh.pal .icuse,
Lalbagh, Luclmov,

28, Vinod Chand Jain,

a.ied about 45 years,

son 0 Sri, Virendra Jas Jain,
presently »oasted as J,T.0,,

( Cross - Bar - lultiplexing ),
Telephone dxchange,

Meerut,

29, PoK. Lubey,

aged about <8 years,

son of 5ri, Chandrika Jubay,
presently posted as,

JeTe0o, Time bLivision,
I'ultiplexing Vioce Frequencey,
Telegraphy ( TOM V P T ),
Allahabad,

30, Xedar Rai,

son of Sri, ambika Rai,
presently posted as,
JoTe0, ( Phones ),
Telephon Exchange,
Kashipur, “ainital,

31, Masudhan Rab,

aged about 32 years,

son of Sri, Mahmudur Rab,

presently posted as J.T,0,,

Time Division Multiplexing vbice,
Frequency Telegraphy ( TDM V £ T ),
Allahabead,

contd
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32, Mahak Singh,

aged about 35 years,

son of Sri, Seva Ram,
presently posted as,
JoT,0, ( External ) East,
Huzaf farnagas,

33, Saltoo Ram,

afed about 43 years, -
son of Late Sri B, Ram,

presently posted as,

JeTo0o ( Out Door ),

Mahanagar, Lucitnow,

34, Anjani KXrishna,

son of Late Sri. Jagjivan,

Xrishna, presently posted as,
JeToVU,, Ootical Fibpe Conmunication,
( O,F,C,) iiaintenance,

Lucknow,

35, RN, Srivastava,

aged about 35 years,

son of Late sri, K,II,
Srivastava, presently -

posted as J,T,0, ( Planning ),
office Of CoGoMoeTos UsPoo
Circle, Lucknowl,

38, Chandra Pratap Pandey,
son of Sri. Brahma “and,
Pandey, presently posted
as Jo.T,0. ( Observation ),
Office Of C G MoTy,
Lucknow,

37, Chandra Shekher Yadav,
aged about 41 years,

son of Sri, rR8m Bhal Yadav,
presently posted as J.T,0.,
Central Telegraph Store Depot,
( CoToS.D, ) , Lucknow,

38, AKX, Srivastava -I1I,
aged about 37 years,
son of Sri, Gomti Prased,
Srivastava, »>resently posted,
as JoTe0, ( Switching Installation),
Bhopal House, Lalbagho Lucknoid,
contd

000015
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39, O¢Po Srivgstava,

aged about 35 years,

son 7o Sri, B.,8, lLal,
pEesentliyy posted as J,T.VU.,

( Phones ) Telephone Exchange,
Faizabad,

40, Rajendra Bahadur Singh,
son og Sri, Hanuman Prsed,
Singh, presently posted as,

JoTo0, ( Switching Installation ),

Bhopal house, Lalbagh,
Lucknow,

41, sahid Ali Xhan,

aged about 33years,

son of Sri. Mohd, Yar Khan,
presently posted as,
J.Te0l ( Cablie ),
Kaiserbagh, Iucknecu.

42, Vinay Kumar Misra,
son fo Sri., RK, MysSER,
presently posted as,
JoeT00, ( Out Door ),
Mahanagar, Lucknow,

43, Indra Mani,

son of Sri. Maha Deo,
presently posted as J,T.0,,
( Cable Planning ),

Office of C,GMoTo,
Lucknow,

44, Gajendra Singh Teofia,
son of Sri, Ram Vir Singh,
Teofia, presently posted
as J,To0, ( Telegraph ),
leerut,

45, 8,8, Pandit,

son og Sri, Shyam lail,
prevently posted as ,
JoT60, ( Phones ),
Telephone Exchange,
Paizabad,

contd
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46, Praveen Kumadr Adrauel,

son of Sri. Tara Chandra,
Agraval, presently posted,

8s J.T.0,, Office of Sub-,
Divisional Engineer ( S.D E¢~(I),
Meerut,

47, Y.P. Gupta,

son of Sri, R,DL, Gupta,
presantly posted as,

Jo.T,0., Transmission Project,
Lucknow,

48, Alck Srivastava,

son of Late Sri, K.K. Srivastava,
presently posted as,

JoTo0, , Microwave Maintenance,
Lucknow,

49, Ashok Kumar,

son of Sri, Ram Narain,
presenktly posted as,

JoTe0o (In.Door) Telephone,
Exchancge, Camti-Nacar,
Lucknow,

50, Shabbir Hussain Khan,
son of Sri., Munsari Alma’,
Khzi, presently posted as
JoTe0, ( Cable ),
Mahanagar, Lucknow,

51, Praveen Kumar Sharma,

son of Sri, Jai Deo Shah,
Shama, presently posted as,
JoTo0o ( O,F,C, ) Halntenance,
Kosi Kalan, District - Mathura,

52, Pradeey Kumar Sharma,
son of Sri, Krishna Chand,
Sharma, presently posted as
JoT60,, Go-~Axial ilaintenance,
Muzafifarnagar,

53, Thara Singh,
Son of Sri, Ram Swaroop,
presently posted as,

contde e ool
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JoTPo0o ( Crosse=Bar Hultiplexing ),
Telephone, Exchange,

Meerut,

54, 3huley Singh Shama&,

son of Sri, Bhagwat Prasad,
Shamma, presently posgsted as,
JeTo0o ( Cross-Bar Multiplexing ),
Telephone Exchange, !eerut,

55, Sanjai Vvishnoi,

son of Sri. Yogendra Pal,
Singh vishnoi, presently,
posted as J,T.0, ( Telegraph ),
Meerut,

oboe &pplican ts.

(By Advocate-llone Present)

Versus,

tnion Of India through,

the Secretary to Government,
of India, !iinistry of,
Communications, (Department-
#f Teleccmmunications ),
Sanchar Bhawan,

Hew Deihi,

2, The Director Cz2netral of,
Teleccn, Sanchar Shawan,
i'ew Delhi,

3o The Director ( ST-I),
Office of Director Leneral,
of Telecom, Sanchar Lhawan,
New Delhi,

4, Chief General <-anager,
Teleccm, U,F, Circle,
Lucknov,

coc ¢ Ruspondents,

( By Advocate Sri, AKX, Charu:vadl )

contd,o 018
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Vishvamnbhar Jath 8ingh, S/o Shri, Zijai,
pal Singh, R/o D/51l-h, Sector ~P, Aliganj,
Lucknoy, presently nostec as Junior Telecon
Of ficer (s) Office of 8,0,0, Phones.~I,
llahanadar, Lucknoil,

2, Chandra Shekher lisra, S5on of Shri,

R.N, Hisra, R/o ED/8, Sector *(1* Alicanj Lucknow,
presently posted as Junior Telecan Officer,
Co-axial Telephone Z=zchance, Xaigerbagh, Lucknow.

3o Keshari Prasad llisra, S/o 8hrl, Lam MMidhi,
iiisra, R/o 133/9B/6 Teclieruanj, Allahabad,
presently posted as J,7,0, {(2lann’ng) Oflice
0f T.0.i'c Allahabad,

4, Ram Sunder, S/0 Shri, Bhagiran Qecn, Vill, &
Posit tiunder, Distt. llardoi, ore.-ently pcsted as,
Je'le0s Switch 20am, Shahjahanpur,

5o KD, 8irgh, 8/0 8hri, .1,"e Singh, /0 b/4-1-F=2.-1,
rHadhopur Sigra Varanssi, prosently nosted as J,Te0o,
Dirzector Tranemiscion, Prouject iucknca, ilead Quarter,
at Varanasi,

sccs H:nliconts,

( B - Advocate-llone Presant)
Versus,

Union of India throuch the Sceratary to Government,

of Telecomunicafiicn) Sanchar Bhevrarn, Tew Zelhd.,

2, The Jirector General of Telcccx, Sanchar Bhawvan,
Yew welhi,

3o The Jirector (S,.,T-I), C ' lcc oI il uchor Gener 1,

of lc¢clecem, Sancl.ar Bhavan, e s v

”

2o Chief Ggneral l.anager, lJelicda, ... Circle,Lucknow.
e Lec: ‘133'30”}:1»‘31-50

( By Mvocate Sri, 2,X, Chatusvgdl )
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Hon'blg Sat, Lekohmi Swemdnethan, Vice Chairmea(J).

8ird DoK. Chaturvedf, lszarred counsel hag submitted
that the contzeversy involved in al) the aforesaid 13 cases
hag been finally decidzd by the Hon’ble Supreme Coure in

the judgoimat dated 26.4.2000 Sn Uanjon of India Vg. Madras

Tolemine 8C & 8% Sociel Welfare Association {2000{¢) scc %i}.

2 hos scualtcted that the Supreme Court had granted six months
time from 28.6.2000 to the respondents to proczed in accordance
vith law and the obgervations of thw Supreme Court with regard
to the promotiong. e Dhap submitted that further time has

bzen granted by th= Suprem2 Cour: uptio 31.3.200i for this

Taulloint
purpose. o hes submitted that in the cges of/58rL4 Mohen

{er 75/22) cné Pormrnend hal, the Supreme Court .o Girected

tact tiolir intercoto will ot suffer and thelir nreootion:

olrcoly ©ode in punstance of the judgement of <o DALahokad Eigh
Court Goted 28.2.5.983 end the order dated 8.,4.31986 in SLP

10, 328486 of 1988 will 2ot be affected., He hzg €rawn ovnm
attontieon o ¢ho letters €ated 8.8.2000 and 4.9.2000 {Annexures
8CR-2 cn€ ECR-IXT ¢o tin supplementary counter replyl with
rogaré o tao promoticn &nd the bemefits already glven o Shri
Brij fourn, tho copplicent L GR 95/22. Mo has elgo subnitted
thot o rocpondontg have already jgved the provisicnal sendoricy
iloeo of ths Telecon Fugizeering sekvicgc Grovp °B° efffesrs in
corplicner of o jufgswent of the Supreme Court dated 26.4.2000
cnd objcetiong have beea fnvited within & period of one month.

In ¢tk gupploaneery cotmter raply, they have also stated that
cftor the fimnlicntion of the seniority list, the promotions
chell ko 2n¢@o in complience of ¢he Jjudgement of the upreme Court.
Ioerncd counrol Nas, thorefore. svbmitted that ¢ 4o only in

S80S,

the epoco of/3rl] Molun ¢nd P B, Lal whe had eariler £ile€ Wris
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Fotitdensc Lo <ha Allahebad High Court that im purguance of

tha juégoront of ¢hw Dllehebgd High Court: in Writ Peﬁition

Jdo. 2732/03 @ated 20.2.1985 and the order €ated 8.4.3986 by

th? Supromo Court, the Rerefits which Eﬁd accrved to thea
cls 7?

would ko nretocted, cnd tha payment; to Shri Brij Heohen vhich i
undar process ghall B2 paid 8&@?i&?o

2o 8hei H.W. Jafowel, leerned counsel for the applicant
in ©) 75/¢2 has,selying oz the judgement of the Supreme Court

in Hodrep Tolowbono 8C & &7 Socis) Welfere Assocfotion’s cgse

{ouprad, cubmittod that thore is no weason why the epplicent
chould not b2 given all tha bherefite accruing to him zo o
repult of irplemantation of these orderse of the Courts from
tha due éeec. Ho hoo cleo submitted that there hes been undus
dzlay on tho port of the respondents in implementing the order
of the Suprom> Court duced 8.4.1.986 and even after the Judgerment
déated 25.4.2000, tho cpplicant has not been given the due
kenefitco. Hc hag algo submletad thet during the pendoncy of
this liclgeeion, junioxc o the applicant have also becn
promotod. In tin circumstences, s has submitted that a
dircction @ny b2 glvon ¢o0 grant consequeniial benefits to tho
opplicant ¢ well oo cois.

-

3o Shzi Vipod Xurmur, ‘earnsd conpgel for the &pplicants

ia ¢ao otlzr cesec, hopg céopted the cententions of Shri H.H.
Jaigwal, looarnod councel, elthough he has submitted thet nome
of th2 otlnx cppliconts were perties before the Adlahabad

High Cotzy in Urpit Totiticn Ho. 2739/8L and t¢he Suprane Court
in BiP [0,3384--86 cné only Shri Brid Mohen {applicant in

QX 78/922) vno tho petiticner. He bas wade certain submlssions

o of
vith zogoard €o OA 543/24 in which e has stated L e

F% cppliconts Nove boon given ad hoc promotions £0 “he oxe nigher
Y-

g
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poot 0f TITH Groun ‘P wen.f. 1.3.0896, Eis contention ig
thot whilo fmplowsating thae judgement of the Suprems Cowrt
dated 28.4.2000, thn ruopondonts should not disturd tho

_ grem ein o ;cz grcmzt%cn; 3 | .
applicantogrk:r@ tiwey agve alizreafy earned incremenis. learned
councel foz i rospondente hag, however, disputed this
pecltion picting thne ¢v roupondents sre bound ¢o0 implsment
th2 oréaz of ¢ho Hon'khis Hupreme Court in letter and gpirit,
H2 hes cuvkuitcted that co o lerge uwnber of employees, thet is
meze thnn ton thounand ore favelved and the £inel crder of
th2 Supreno 3em§§“§%§{§?ly een given in aApril, 2000 which &he

roppondeonts oroyimmlemnilie, < hasg prayed thet no costs moy

*

B glven zo proyed for oo Limie Lg KO ORLI wooUS COLEY On a2
narte
Qe To hoevo coarcfully considered the pisadings and tho

ouwbiloglonr made by tho lorrred covusel for the parsties.

56 o nete thot in peragrephe 17 and 18 of ¢he zferesaid
Judgorent of the Suprens Court dated 28.4.2009, rzefexence hag:
zoen made o the grievences of w applicant §hri Brij Mohen
ia Ch 75/92 ond tho Coelsfon of tie Allahabed Eigh Covst ond
HLLOG Ly wen Dpen Coust
the digmigsol of the &7 Dy e Unfon of ndie/oguinct thot

orgar., Th2 Bupreme Court Nas afier discuzuing th2 relevant

provigionc cnd tho jufgement of the Allahabad Kigh Court concluded

that tho Judgement of the Allahabed High Court is incorzroct.
Howover, ¢o2 Cousi nodo 4¢ cleer that “ihe persons who have
clrogdy ¢ot tho bonefit like Parmenapd L:l and Brij dobsan by
virtuc of the judgoments in ¢heir favour, will net suffor and
their promotions alrecdy mnce will rot ik affected Dy thig

juégomante of ourp®, Parther. the Court helds

°8incc thz dopercasntal zuthorities had not Liplemented
th2 dacizion of this Courts in Civil Appesl Ko.433¢ of
1€e% for vhich ¢ contempt petition had been f£iled,
Qrving rogord o the circumstances under which ¢ho
topaptmental cuthorities entertaired bona £ide AL€£i.
cultios, it would ot be proper to procecd agalast

tho suthorities under the contempt ané the conterpt
procsodings eccordingly arz dropped, Ws would,
however, dircet the departmental authoriciss to nrocacd
in accordance with law and Maascardamse-pick law snd A2
in accordance with ths obsarvations mgde by us in thig
Judgement ané promotidns wzy be made within o seriod of
s8ix months from the date of ¢this judgsmant®,
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6. By the order dotad ¢.12.2000, the Suprems Court hag

extenda@ > timo for irplemenieation O0f tiz above order till

316302000 n vhich it hos alse bsen cobserved that the

concerned cutkoritios Rove been wrylng thelr Dest to comply

uith the Court’s dircetion oné hopefully weuld comply with
SRR e o

tho mama/giigalatod dato, thot &3 31.3,200%1. Fureler, a

circctlion hes koen ¢iven g the matter sihould bo put up

49

to tho Apax Court in April. 2004,

supplementeory
7. It {0 coon froo ¢he conexures o (he/counter reply

of ths rocpondentg ¢ated £.3.200% thet with regard to tho

epar tient Lz takiag appropriats

E
Y

opplicont 8lwdi Brii Mshen, ¢he
action to implemsnt tho jvdgoment in their letters daoted
8.8.2000 and 4.9.2000, ina the later letter, they have spoeci-
£ically roforrcd to tha directions of the apsx Gourt that v
promotion cnd conioricy of Siwd Brij Mohan in TES Group °B!

on tha bogio of ti» juégewsnt of Lucknow Bench of Allahebad
Rich Court chould not ko zltered in any manner after dicmiggal
of the 8LF £iled by the fepertment against L. It is further
oocm that the Doporemont fo teking necessary action for fully
implementing the judgomenisof the Suprene c@uxt;@ith regerd o
the cpplicnnt Shrd Brii Yohan fn OA T8/8%, In the facts and

circumotancos of tho cuce, ¥we rote (he submissions of ¢hw

locrnad couagel for tho regpondsits the: the aforesald Juégomanis

will Bo dcploisated 4in lotter and splid- wich all congequaentisal

kansfitc. in aceordéancs with lew.

8. In the fcoto and clrcumstances of the cese, considering
ths feot cint the fosvoo ralsed in the aforessid caszes have
kacn f£imclly cettled by the order of the Hor'blse Supreme Coure

deicd 26,4.3000, o cre uwnable ¢o sgree with the contentions

\$ of Shrld .. Jeoiswzl, locrned coupzel thad thie 4s a £it case
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to orard cocto ogalingt ¢ho resyoadsats. Ty vould gloo bn coatiary
¢T e ehoorvstlong eal ooters of the Apust Court, referisd io ebove.

C. In ¢h2 ligat of ¢hn judgement of Cthe Suprere Court
Coto@ 2604,2000 vhich luips dealt with the very fssues ralced
in the aforegcid 13 ceces, lacluding the issues raised by
Shri Dplj Xohen in 0B 75/22, we 6o mnot think {¢ proper o
cgivec ocmy furthsr directionsto the Department other than thet
¢ judgomant of tho Npex Count should be properiy implemented
within ¢tho tim cllcouwad by tho Court.
£0. In tho cbove circumsgtences, the aforesaid applications
arc Gisposed of noting the feoet ¢hat the respondents have
gtatod thg& they care implerenting the directlcens of the Supreme
covre 1@/&2233 doted 26.4.2000, Thers shall be no order zs ¢o
coots.
1%, Lot ¢ copy of thig erder be placsd in each of thy
eforagalid 0.00.

L\MW/' ekl S M
(a.X. Oiorel {@mt. Dakshm! $waminathan)
srtor (D) Vice Chatrman{J}

:S-RDG



